Bench No. 1

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

C.P.No 101/KB/2014

Present: Hon'ble Member (J) Shri Vijai Pratap Singh

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 215 July, 2017, 10.30 A.M

' Name of the Company

Krishna Gopal Jana & Anr.
-Versus-

KTKP Sarabarahkari and Babasayi Samitee Himghar Ltd & Ors.
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Ld. Counsels for the petitioners and the Ld. Pr. CS for the
respondents are present.

In this case Hon’ble Supreme Court has decided the Civil Appeal
and which was dismissed as withdrawn. There is no stay from any
other Court.

List the matter on 31/08/2017 for arguments on C.P.

<d.

(Vijai Pratap Singh)

Member (J)



